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Title: Alleged interference by Governor in day-to-day matters of Uttar Pradesh.
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MR. DEPUTY-SPEAKER: Kunwar Manvendra Singh Ji, please sit down and listen.
... (Interruptions)

MR. DEPUTY-SPEAKER: I have asked him time to speak.

... (Interruptions)
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* Expunged as ordered by the Chair.
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Mr. Deputy-Speaker, Sir, if the allegations
are made, then they have to be substantiated on the floor of the House. ... (Interruptions) The
Governor is being alleged that he is acting at the behest of the Centre. They have to substantiate this
with facts and figures. ... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Sir, I respectfully heard the opinion of
my dear friend and hon. Leader, Shri Ramji Lal Suman. Officially, on behalf of the Government, |
would like to say that this is not correct. The Government of India never gives any kind of direction
to interfere into the popular Government of any State, and the allegation is not correct. ...
(Interruptions)



MR. DEPUTY-SPEAKER: Now, we shall take up the Matters of Urgent Public Importance.
Shri Raghuraj Singh Shakya — Not present.
Shri L. Rajagopal.
... (Interruptions)
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